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Sikkim High Court

Case No: Writ Petition (C) No. 10 Of 2023

Bimla Devi APPELLANT
Vs

Chief Commissioner Of Central
Excise And Service Tax & Ors.

RESPONDENT

Date of Decision: Feb. 26, 2024

Hon'ble Judges: Bhaskar Raj Pradhan, J

Bench: Single Bench

Advocate: Alex Basnet, Manasi Mukherjee

Judgement

Bhaskar Raj Pradhan, J

1. The learned counsel for the respondents seeks further one week time to file counter affidavit. Not objected by
the learned counsel for the petitioner. Time prayed for is granted. Two weeks thereafter, to the petitioner, to file
rejoinder, if any.

2. List on 22.03.2024.
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